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SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I associate myself with
the matter raised by the hon. Member.

SHRI SHADI LAL BATRA (Haryana): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRI PALVAI GOVARDHAN REDDY (Telangana): Sir, I also associate myself
with the matter raised by the hon. Member.

SHRI B.K. HARIPRASAD (Karnataka): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRI TAPAN KUMAR SEN {West Bengal): Sir, | also associate myself with the
matter raised by the hon. Member.
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SHRI MAJEED MEMON (Maharashtra): Sir, I also associate mysell with the
matter raised by the hon. Member.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I also associate myself
with the matter raised by the hon. Member.

SHRI SANTIUSE KUJUR {Assam): Sir, [ also associate myself with the matter
raised by the hon. Member.

SHRI DIGVIJAYA SINGH (Madhya Pradesh): Sir, I also associate myself with the
matter raised by the hon. Member.
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Sir, it is a very important issue. ... (Interruptions)...
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MR. DEPUTY CHAIRMAN: Mr. Naqvi wants to react. ...{Interruptions)...
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MR. DEPUTY CHAIRMAN: No, the matter is raised by Shri Husain Dalwai and
Shrimati Kahkashan Perween.
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MR. DEPUTY CHAIRMAN: Now, Shrimati  Sarojini  Hembram.
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